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Rural Electrification Schemes jn 
Maharashtra

1851. SHRI VASANT SATHE: Will 
the Minister of ENERGY be pleased 
to state:

, (a) the number of schemes propos. 
ed to be talcen up by the Rural Elec

trification Corporation during 1975-70 
and 1976-77 in Maharashtra and esti
mated cost thereof; and

(.b) the progress made in the imple
mentation of these schemes?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. 
SIDDHESHWAR PRASAD): (a) The 
Rural Electrification Corporation Ltd.. 
has during 1975-76 so far sanctioned 
eleven rural electrification schemes of 
the Maharashtra State Electricity 
Board for a total loan assistance of 
Rs 4.97 crores. Sanction of more 
schemes during the remaining period 
of 1975-76 and in 1976-77 will depend 
upon the number of rural electrifica
tion schemes sponsored by the State 
Electricity Board and approved by the 
Corporation in accordance with the 
norms and guidelines prescribed by 
it.

Cb) The schemes are phased for 
completion over a period ranging 
upto 5 years and are still not off the 
ground.
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Setting up of Sainik School at 
Sujanpur Tihra

1858. PROF. NARAIN CHAND 
FARASHAR: Will the Minister of 
DEFENCE be pleased to state the 
latest position regarding the setting 
up of Slainik School at Sujanpur Tihra 
in Himachal Pradesh?

THJC MINISTER OF DEFENCE 
(SHRl 8ANSI LAL): State Government 
are ia the process of selecting a site 
to set up a Sainik School in Himachal 
Pradesh.

Acquiring Defence equipment from
G.DJt.

1854. SHRI INDRAJIT GUPTA: Will 
the Minister of DEFENCE be pleased 
to state:

(a) whether the visit of the Defence 
Minister of GJD.R., General Hoffman 
to India resulted in any agreement on 
co-operation between the two coun. 
tries in the Sphere of Defence; and

(b) whether there are prospects of 
acquiring any defence equipment from 
G/D.R. on favourable terms?




